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CA Ld43/2008 , DATE OF OEDER: 73,0003 |

Sl Shanaa son orf Latz shri Jaishra) Shamaa aged about 65 yrse
)

resident of 57, Ghanshyan Vihar Vakshali Marg, Fost Ofiice |
|

Maenawala, Jaipnrid Retired from the post of 3r. Clarl Office }

of Regicnal Dirszctor Morth Western Region, Atomic Minerals

Divi

1]

iorn, Jaipu

2
o

Give s Applicanty

VERSUS
L. Union of India through Szcretary to the Govemment of

India, Department of Atumic Energy Anushakii Ehawan, C,3.4¢
Mary, Mumbaiy:

2, Director Atanic Minerals Divis ion, Complsx Begumpaet
AM.D Goingr lex , Hyderab ad-;;;

S Bezgional Diractor Morth, Wastarn Ragion, Atomic Minerals

Division, C~31, Dav lagsr, Tonk Road, Jaipur,

.o es Respondents .

Mxr, C.,B, Shama, Counsel for the applicants

Ed

CORAM ¢

lontble Mry H,2i Gupta, Member (Administkativa)

Hon'ble Mre MWL« Chauvhan, Memoer (Judicial)

ORDER (ORAL)

Thp leamad couns2l for the gpplicant submits that hs
iy’ »
dos3 no t want to proceed this CA in the pres2nt fom and he
&~ an
will agitate his grievances by filing/appropriate application/

petiticn, He wants to withdicaw this DA,

2 The OA is disaissed a3 withdrawn with liberty to fil2 an
appropriate application/petition suxjact to limitationy

(M,L. CHAJHAN) (.07 GUPTA)
- MEMBER (J) | MEMBER (A)




